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N THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

Applicet jonr Nos. BEf/Mixe /70050, 7051, 704U 52, 70053, 7C

700562016

Appeal Nos. E/2511, 3207 /2007, E/461/2009, B/3205/2007,
B/2617/2008, ST/55189/2014 [DB)

For approval and signature!

HON'SLE MR. ANLL CHQUODHARY, MEMBER (JUDICIAL}
HON’BLE MR. ASKOK K. ARYA, MEMBER [TECHNICAL)
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1. Whether Prass Reparters may b aliowed 1o st

the Crder Tor pubticatian &5 pes flule 27 of
CESTAT (Frocedure) Rules, 1927

3. whether [t should be roleased under Rule 27 of the

CESTAT {Procedura} Aules, 14982 for publication

in any aulheritative repart o net?

5. Whether His Lordship wlshes to see the fair copy

af the QOrder?

4. Whether Cider is 1o be cireulatud to the Crepartroental

Authorities?

Commr. of Central Excise & ST, Ghazlabad

YVERSUS

1. Petai Pharma (P} Lid.

2. dMet Trade {1} L,

3. C.0. Engineering Co.

4, Hero Motors Ltd.

5. Shatabdi Chemicals (P} Ltd.
6. Kailash & Ca.

Shri D.K. Deb, Assistant Commisstoner (AR,
None for the respondents
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Fer Mr. Anil Choudhary:
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Veard on {he misceiloneous applications filed by Revenue
4
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praving for withdrawal of appeals in view of CBEC Instruction

dated 17.12.2015, . No. 390/ Mise/ 163/2010-JC.

7. The appeals are disposed of as withdrawn, without entering

into meris.
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MEMBER {JUDICIAL)

{ASHOK K. ARYA)
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